Annexure-3

Name of corporate debtor: M.S. Mining and Consultancy Pvt Ltd; Date of commencement of Liquidation: 03/10/2024; List of stakeholders as on: 09/12/2024

List of Operational Creditor (Government Dues)

Amount of
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Department of Government
1 Goods and 11.10.2024 14,183,786 14,183,786 Dues 0 NA No 0 8.52% No No No No No
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